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done by individual police off
iCfr/men so that they are su
itably rewarded. 

(iii) to identify the deficiencies 
and limitations of m'lnpower 
and equipment of the police 
force and to sug!1'est measure 
to tone up the funct"oning of 
Delhi police to meet the ehal
Icr·ges in the days to come. 

Setlinr up of Atomic }>ower Plant In 
West Bl.'ngaJ 

78. SHRI SATYA GOPAL M1SRA : 
SHRI SAIFUDDlN CHOWDHARY: 

Will the PRIME MINISTER be pl
eased to stat e : 

(a) whcth~r GOvcrnmcnt are cons
idering to set up an Atomic Power 
plant in West Bcnral ; 

(b) whether Government h'lvC rec
eived any proposal frum the West B:n
gal Government for this project; 

(c) if so, when and the details 
thereuf ; 

(d) steps so far t .. ken by the Gov
ernment on the said request of the 
West Bengal Government; and 

(e) if not, steps taken and the fea-
60ns for the delay? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY, AND IN THE 
DEPARTMENTS OF OCEAN DEVEL
OPMENT ATOMIC ENERGY, SPACE 
AND ELECTRONICS (SHRI SHIVRAJ 
v. PATIL) : (a) to (c). West Bengal 
Government hat proposed a site in 
Midnapore District for evaluating 
suitability fOf setting up an atomic pow
er plant, The proposal is being exam
ined by the Sitl: Selection Committee. 
The report of the Committee for the 
wtern Reaion of which West Benaal 
forms a part is awaited. 

Construction of Calicut Airport 

79. SHRI V. S. VrJAYARAGHA. 
VAN: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) whether the construction of the 
Calicut airport i~ heing deluyed ; 

(b) if so, the reasons thereof; and 

(c) the time by which it will be 
completed? 

THE MINISTER OF STATE fN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI ASHOK 
GEHLoT) : (a) No Sir. 

(b) Does not arise. 

(e) Thc wOlk is expected to be 
completed b} December. 1987. 

Enquir~' into AssassInation of Smt. 
Jndlra Gandhi 

80. SHR.I V. S. VIJAYARAGHA
VAN: 
SHRf K. KUNJAMBU : 

Will the Minist..:r of HOME Af
FAIRS be pl~tsed to st.!tc : 

(a) whether the enquiry Commis
sion set up to investigate the assassi
nation of Smt. Indira Gandhi has com
pleted it .. work; 

(b) if not, when is it lIkely to 
complete the work; 

(c) whether Government havc car
ried out a thorough review of the mea
sures taken for the security of the 
Prime Minisl er and found lapses in 
the security sct up; and 

(d) if so, the 5t cps taken to p:ug 
all the loopholes in the securit), 
system? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AfFAIRS 
<SHRlMATl RMl OULARl SiNHA); 




